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CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH

0 . A . No. .1092/93

New Delhi, this the 18th day of September,1998

HON"OLE SHRI N.3AHU,MEMBER(A)
MON''BLE DR.A.VEDAVALLI ,MEMBER(J1

Shri Bha.iya Deen ,
3/o Shri Ka1ideen,
D r i ve r,
under Asstt.Bridge Engineer(Line),
Northern Railway,
Moradabad. ....Applicant

(By Advoca t e: S h. B. L. Mad ho k, p r oxy fur oh.B.o.Mainec?)

Versus

Union of India through

1.The General Manager,
Northern Railway,
Baroda House,

New Delhi.

2.The Chief Bridge Engineer,
Northern Railway,
Baroda House,

New De1h i.

3. The Deputy Chief Engineer (Bridges) Line,
Northern Railway,
Lajpat Nagar,
New De1hi.

4.Shri Ramesh Chand,

S/o Shri Sonu Ram,
Driver,
under Asstt.Bridge Engineer,
Ho rt he rn Ra i1way,
Moradabad. ....Respondents.

(By Advocate: Shri R.L.Dhawan)

0 R D E R(ORAL)

BY HON'BLE SHRI N.SAHU,MEMBER(A)

Shri B..L.Madhok, 1d. proxy counsel for applicant

submits that the applicant has secured necessary reliefs

from the respondents and he wants to withdraw the O.A.

Pef^mission is granted. The O.A. is di^missiciiu a-::>

withdi~awn .
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